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2. North East India Sikkim Development of Tourist Circuit 98.05
Circuit linking—Rangpo (entry)—

Rorathang-Aritar-Phadamchen—
Nathang—Sherathang—Tsongmo—
Gangtok—Phodong—Mangan—
Lachung- Yumthang—Lachen—
Thangu-Gurudongmer—Mangan—
Gangtok—Tumin Lingee—Singtam
{exit) in Sikkim

3. North East India Arunachal Integrated Development of 97.14
Circuit Pradesh  Adventure Tourism in Arunachal
Pradesh
4. Tribal Circuit Nagaland Development of Tribal Circuit 9736
Peren—Kohima—Wokha, Nagaland
5. Wildlife Circuit  Assam Wildlhife Circuit of Assam 95.67
6. North Hast India Tripura Development of North East 99.59
Circuit Circuit: Agartala—Sipahijala—

Melaghar—Udaipur—Amarpur—
Tirthamukh-Mandirghat-
Dumboor-NarikelKunja—
Gandachara—Ambassa

7. Eco Circuit Mizoram Integrated Development of New 9491
Eco-Tourism at Thenzawl, Reike
and South Zote

Revenue generated from foreign tourists
2054 DR. SANJAY SINH: Will the Minister of TOURISM be pleased to state:

{a) the number of foreign tourists who visited tourist spots in the country in

each of the last three years and the total revenue generated from them every year;

(b) whether the number of foreign tourists has came down due to insecure and

intolerant environment in the country;, and

{c) the policy/action plan of Government to attract foreign tourists?

T Original notice of the question was received in Hindi.
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THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): (a) The numbers of Foreign Tourist Arrivals (FTAs) in India during 2013,
2014 and 2015 were 6.97 million, 7.68 million and 8.03 million, respectively. The
Ministry of Tourism does not compile revenue generated from domestic/international
tourists. However, the Foreign Exchange Eamings (FEEs) through tourism in India

during the last three years are as follows:

Year FEE through tourism
2013(PR) T 1,07,671 crore
2014(PR) T 1,23,320 crore
2015(PR) T 1.35,193 crore

(PR): Provisionally Revised

{(b) No, Sir. The FTAs in India has registered a positive growth during each of
the last three years.

{c) Imtiatives undertaken by the Ministry of Tourism in the recent past for
development and promotion of tourism and attract more tourists in the country are

as below:

o Introduction of facility of e-Tourist Visa for the citizens of 150 countries at
16 airports including extension of Visa on Arrival facility to the nationals

of Japan.
o Launch of 24x7 Toll Free Multi-Lingual Tourist Info Line handling ten

intermational languages besides Hindi and English.

® The Ministry of Tourism has launched ‘Welcome Booklet” with information
on Dos and Don’ts for tourists, contact details of India Tourism domestic
offices and Tourist Helpline Number for distribution at immigration counters

to tourists arriving at international airports.
® Launch of Swachh Paryatan App.

e Promotion of India as a holistic destination in the international markets under
the Incredible India brand-line.

e Organization of biennial Intemational Buddhist Conclave.

® Organization of Annual International Tourism Mart for promotion of tourism
in North Hastern States.

® Promotion of activities in tourist generating markets overseas through the
India Tourism Offices abroad with active participation in International

Tourism Events.
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® Hinancial assistance to Stakeholders and Tourism Departments of States/
Union Territories for undertaking promotional activities under the Marketing

Development Assistance Scheme.

Accommodation for Simhastha Kumbha

2055, DR. SATYANARAYAN JATTYA: Will the Minister of TOURISM be
pleased to state the special measures undertaken and the accommodation and other
facilities provided from the point of view of tourism for the 'Simhastha Mahakumbh

Parva' being orgamised at Ujjain during the year 20167

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): The Development and Promotion of tourism 1s the responsibility of the
respective State Governments/Union Territory (UT) Administrations. Ministry of Tourism
grants Central Financial Assistance (CFA) to States/Union Territories for infrastructure
development and for organizing fairs and festivals under its various ongoing schemes,
subject to the availability of funds, adherence to Scheme Guidelines and furnishing

of Utilization Certificates for funds released earlier.

As reported by the State Govemment of Madhya Pradesh, the town and surrounding
areas have been provided with requisite infrastructure to facilitate the smooth function
of Simhastha Mahakumbh Parva 2016.

Village Forest Rules, 2014 of Maharashtra

2056. SHRI DIGVIIAYA SINGH: Will the Minister of TRIBAL AFFAIRS be

pleased to state:

{a) whether it is a fact that Government has approved the controversial Village
Forest Rules, 2014 of Maharashtra which takes away tribal and forest dwellers’ rights

over forests and forest products;

(b) if so, why has Government approved rules which are in direct violation of
the Forest Rights Act, 2006, and

{c) whether Government has consulted tribal and forest dwellers before approving
the Village Forest Rules, 2014 of Maharashtra Government along with details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAIL AFFAIRS
{SHRI MANSUKHBHAI DHANIIBHAI VASAVA): (a) to (c¢) Government of
Maharashtra has notified Indian Forests (Maharashtra) (Regulation of assignment,
management and cancellation of village forests) Rules, 2014 under section 28 of

Indian Forest Act. Ministry of Tribal Affairs pointed out that certain provisions of

T Original notice of the question was received in Hindi.



